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Union of India & Os. Appel I ant (s)
VERSUS

Onkar S. Kanwar & Ors. Respondent (s)
(Wth office report)

W TH

Cvil Appeal No.633/2002
(Wth appln. for perm ssion to place addl. docunments on record
and with prayer for interimrelief and office report)

Cvil Appeal No.634/2002
(Wth prayer for interimrelief and office report)

Civil Appeal No.635/2002
(Wth prayer for interimrelief)

G vil Appeal No.636/2002
(Wth prayer for interimrelief and office report)

Civil Appeal No.637/2002
(Wth prayer for interimrelief and office report)

G vil Appeal No.638/2002
(Wth prayer for interimrelief and office report)

Civil Appeal No.639/2002
(Wth prayer for interimrelief)

Cvil Appeal No.640/2002
(Wth prayer for interimrelief and office report)

Civil Appeal No.641/2002
(Wth prayer for interimrelief and office report)

Civil Appeal No.642/2002
(Wth prayer for interimrelief and office report)

Date : 18/ 09/ 2002 These appeals were called on for hearing today.

CORAM :

HON BLE MR, JUSTI CE SYED SHAH MOHAMMVED QUADRI
HON BLE MR, JUSTI CE S. N. VARl AVA
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For Appellant (s)
-UuOl.:

S. Ganesh, Sr. Adv.
K. Swam , Adv.

s. Nisha Bagchi, Adv.
K. C. Kaushi k, Adv.
B. K. Prasad, Adv.

For Respondents/
- Appel | ant s:

Joseph Vel l apal ly, Sr.Adv.
M P. Vinod, Adv.

P. K. Ram Adv.

A K. Jain, Adv.

Deepak Prakash, Adv.
Bobby Lal, Adv.

Tarun Gul ati, Adv.
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RR- Ex- parte

UPON hearing counsel the Court nmade the foll ow ng

ORDER
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M . S. Ganesh, |earned counsel appearing for the Union

of India, made his subm ssions from10.35 a.m to 11.40 a.m

Thereafter, M. Vellapally, |earned counsel appearing for the

respondent s/ appel | ants, nmade his subnissions for five m nutes.
Li st on Septenber 19, 2002 as part-heard.
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(N. Annapur na) (S. Mal kani)
Court Master Court Master



